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Collectorate in Central Bombay on the 
12th December, 1968 ; 

(b) ir 10, whether any persons have 
been arrest cd ; and 

(c) the action taleen against them? 

THE DEPUfY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJl DESAI) : (a) On IItb December, 
1968 tho of6cen of tho Central Excise 
Collectorat., Bombay recoyorod from a 
promillCl 0ppolit. ~ l  .. i Poat Ol!lce, 
Bombay 100 .labs of lold of 10 tolal each 
bearilll S.,i" martill8' alld ",oi,binl ill 
all, 11,663.800 Iraml aad valued at R.I. 
98,442 approximately at the illttrllaliollal 
rate alolll with Illdia. curr •• c,. alliolialilli 
to Rs. 3.3ODI·. 

(b) and (cl. Ooe parson was arreated 
and slibsequeatly reloased on ball. In"eali· 
lalions have been completed and action 
for the adjudication of the cue is in 
pro,ress. 

2290. DR. SUSHlLA NAYAR : 
SHRI SHRI CHAND GOYAL: 

Will the Minister of IRRIGATION 
AND POWER be pleased to lIatl : 

(a) wbetber tile low inliow of water ia 
tbe Bbaltr.. reliervo ir is litely to create a 
crisis of power "bortal. ill Punjab aad 
Haryana ; 

(b) wbetber tbe dll!lculty of power 
Ihorlole is Iitely to iacrea.e in tbe com\n, 
moatb. spacially in April aad May; and 

(c) if 10, tbe steps taken by Govern· 
ment to meet the altuation 1 

THB DBPUTY MINISrBR IN THE 
MINISTRY OF IRRIGATION AHD 
POWER (SHRI SlDHESHWAR 
PRASAD) : (a) Yes, Sir. Th. low inliow 
in tbe Bhakra rnervoir bas resulted in 
power shortole in Puajab and Haryana. 

(b) Tbe position of power generation 
in April and May will depend on snow· 
melt Inlio .. & and tbe levell in tbe Bbakra 
reservoIr. 

(cl Power oupply politlon in tbe 
Nortbern Relion il beinl conalanlly 
reviewed. The (ollowin, measures bave 
becn or arc being laten to minimIse the 
power IhOrlalt' in Puajab and Haryana :-

Ii) All the avallablo tberaaal and 

diesel acts in Punjab and Haryana 
haYe boln put inlo commiuioD. 

(ii) Tbe partDer States Ind Ihe 
commoll pool CODsumers have 
taken steps to restrict enerlY con. 
sumption. 

(iii) Possibilities or parallel operation 
of Bhakra·Nan.al power system 
",lib tbat of Delbl arc under 
aOII .. , cOlllid,ration. 

(iv) A 33k" lill' from Illdraprallba 
power Itation to ltilokri lub· 
Itation in Delbl bal been taken 
up for conatructloD. Melalime. 
lurplul power to tbe ollreat of 
40 MW il bein, diverted from 
Delbl for tlal ill Punjab and 
Har' .... 

pay Scalel .f A.ltltantl/Stenograpbers! 
Traallalora 

~  SHRISHRICHAND 
GOYAL: 

SHRI S. M. BANERJEE: 
Will Ihl Ylnlater ~o  FlHANCE be 

pl,aled to IlalO : 
(a) wbOlber il is' fllct tbat tbe po.ts 

of Aliiatan"/Steaoarapben/TraallatoTi 
(Class 111. Ex-cadrl) carr,inl a PI, Icalo 
of RI. 210-10-2!IO.IS·3lO·EB·IS-41S Is treated 
10 be an Indentical/equivalent post to tbat 
of As.I¥canl/Steaograpber (Cia .. 11) baving 
a bigber pa, lcale of R •. 210-10-270·15·300. 
EB·IS"""o-SB·2I).S30 ; 

(b) if 10, in wbal way IblY arl indent i. 
cal/cquivalllll WbOD cbelr clall, tbe .cales 
of PitY and Ibo ratos of incremenll durer 
from eacb otber ; 

(c) wbetber it is a fact Ibat Ibl lcale. 
of pay of botb Ibo POI" of AI.illant.1 
Stonograpbera are identical only uplo tbo 
olage of RI. 270 alld Ibal tbere il a great 
differenco ia tbo rate of incremento of two 
postl ; and 

(d) If ao, tbe reuonl of declarinl tbe 
two POltl al ideatical/equivalent to each 
olber ? 

THB DEPUTY PRIMB MINtSTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) Except ill Ihe 
case of promotioll or a Steno,rapber in tho 
pay seal. of RI. ltO-tO·290·IS.320-EB.15.42S 
to tbe POll of an Asabtanl In tbe scale of 
Rs. 110-1G-270-15-]00·EB·IS·4JO·EB·20·S30 i~ 
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the Secretariat, which involves assumption 
of hilher duties and responsibilities, the 
posts in question are regarded as equiva-
lent on the basis of duties and responsibi-
lities ; 

(b) The equivalence of posts has to be 
considered with reFerence to tbe duties and 
responsibilities attached to them. Diffe-
rences in classiOcation such as Class II I 
and Class 11 and differences in scales of 
pay are not relevant for this purpose. 

(c) After the sialiC of Rs. 270, Ihe rale of 
increment., positionioll of Efficieocy Bars 
and maxima arc different for the scales 
referred 10. 

(d) The postl of Assistants/Stenogra-
phers in the pay scale of Rs. 210·10-290·15-
320·EB-15·425 arc held to be equivalent to 
those of Assistants/Stenographers in the 
pay scale of Rs. 210·IO·270·15-300-EB-15-450-
EB-20· 530 with reference to the duties and 
responsibilities attached to tbem_ 

Tenugat and Patratu Projects in Bihar 

2292. SHRIMATI ILA PALCHOU-
DHURI: Will the Minister of IRRIGA-
TION AND POWER be pleased to state: 

(a) whether it is a fact that completion 
of the Tenullhat and Patratu Projects in 
District Hnzaribrgh (Bihar) have been con-
siderably delayed due to (i) the machinery 
imported From US.S R. lying unutllised 
for want of spare parts and lubricants, and 
(ii) unavailability of high power bull-dozers 
and certain other equipments manuFactured 
by the Heavy Engineerinll Corporation at 
Ranchi ; and 

(b) the steps taken to set matters 
riaht ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDHESHWAR PRA-
SAD): (a) There has been only marlinal 
shortFall in the proale's of works on Tenu-
ghat Project in the current work ina season 
for want of spare parts of earthmoving 
machinery imported from U.S.S.R. 

There has been no complaint about 
short811e of lubricants. The Hcavy Engi-
neering Corporation, Ranchi do not manu-
facture hiah power bull-dozers and there 
has, thereforc, beeo 00 delay due to 000-
r.ceipt of any equipment "0", the FJ,avy 
l o~in in  CorporatiOQ, . 

A, regards Patratu Project, there has 
heen some delay in commissIoning of the 
uoits due to losses in tranlit/shortlandiDg 
of several components for the first four 
units . 

(b) Spare parts which are urgently re-
quired for the Tenughat Project are being 
air-freighted from U.SS.R. The question 
rellardina the supply of short-landed and 
lost parts required for Patratu Project was 
viaorously pursued with the suppliers, with 
the result that necessary spares were reci.v-
cd progressivelv and the first three uoits 
were commissioned in October, 1966. June, 
1967 and 1968 respectively. Efforts are 
being made to commi1Sion the Fourth uoit 
in May, 1969. The remaining two units of 
100 MW each are programmed for comple-
tion in the first half of 1970. The question 
of timely receipt of materials for these two 
units is under constant review. 

I nduUri.1 Finance Corporation 

2293. SHRI PREM CHAND 
VERMA: 

SHRI K. LAKKAPPA 
DR, SUSHI LA NAY AR : 
SHRI D. AMAT: 
SHRI A. SREEDHAR AN 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether, at any time. II leoeral 
assessmeot of the workioll of the Industrial 
FlOunce Corporation has been done; 

(b) if so, the result thereof; and 
Ic) if not. whether Government propose 

to secure the services of any expert io order 
to Ond out the draw backs and to brinll the 
improvement in its wc.rkinll1 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJl DESAI) : (n) and (b). In 
1953. a Parliamentary Committee called the 
Indu.trial Finance Corporation Enquiry 
Committee (known as "Sucheta Kripalani 
Committee") was appointed to enquire into 
the Corporation's workinll. The Committee 
submitted its Report on the 1st May, 1953. 
The G.wernment accepted many of the 
recommendations of the Eoquiry Committee. 
As a result the Industrial Finance Corpo-
rOlion Act. 1948 was ameDded in 1955 to 
elFect the o"usary chanacs in the oraaoi-
sation of the Cornoration such as (a) the 

appoiDll!ICllt Of • Stipenda!"), ChJinaJII 




